PuBLIC

FORM A
ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,

2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S SUPER PROPERTY MAINTENANCE PRIVATE LIMITED

RELEVANT PARTICULARS
1.[ Name of corporate debtor Super Property Maintenance Private Limited
2.| Date of incorporation of corporate debtor 07.05.1997
3.| Authority under which corporate debtor is | ROC Delhi
incorporated / registered
4.| Corporate Identity No. / Limited Liability Identification | U45201DL1997PTC087131
No. of corporate debtor
5.] Address of the registered office and principal office (if | Registered Address: Plot No. 1, Local Shopping Centre, Sharda Niketan,
any) of corporate debtor Pitampura, New Delhi -110034, Delhi, India
6.[ Insolvency commencement date in respect of corporate | 12.06.2026
debtor
7. Estimated date of closure of insolvency resolution | 09.12.2026
process
8. Name and registration number of the insolvency | Value Plus Insolvency Resolution Professionals (P) Ltd.
professional acting as interim resolution professional IP Reg. No.: IBBI/IPE-0102/1PA-2/2024-25/ 50089
Details of Authorized Signatory: Mr. Vekas Kumar Garg
9| Address and e-mail of the interim resolution | Address: 1-B, 1/17, Lalita Park, Laxmi Nagar, East Delhi-110032
professional, as registered with the Board E-mail ID: valueplusip@gmail.com
10| Address and e-mail to be used for correspondence with | Address: 1-B, 1/17, Lalita Park, Laxmi Nagar, East Delhi-110092
the interim resolution professional Email ID: superpropertymaintenance.cirpl2@gmail.com
11| Last date for submission of claims 26.06.2026
12 Classes of creditors, if any, under clause (b) of sub- | NA
section (6A) of section 21, ascertained by the interim
resolution professional
13 Names of Insolvency Professionals identified to act | NA
as Authorised Representative  of  creditors in a
class (Three names for each class)
14 a Relevant Forms and a.  Web link: https://ibbi.gov.in/home/downloads
b. Details of authorized representatives are b. NA
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency resolution process
of M/S SUPER PROPERTY MAINTENANCE PRIVATE LIMITED on 12.06.2026.

The creditors of M/S SUPER PROPERTY MAINTENANCE PRIVATE LIMITED are hereby called upon to submit their claims with
proof on or before 26.06.2026 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with proof in
person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Vekas Kumar Garg

Director & Authorized Signatory

Value Plus Insolvency Resolution Professionals (P) Ltd.

acting as Interim Resolution Professional

Reg No.: IBBI/IPE-0102/IPA-2/2024-25/ 50089

AFA Valid Upto: 30.06.2026

Address: 1-B, 1/17, Lalita Park, Laxmi Nagar, East Delhi-110092
Ph No: 9999148006, 9910204432

Email: superpropertymaintenance.cirpl 2(@gmail.com

Date: 15.06.2026
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HOUSING FINANCE

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the
Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged to the Secured Creditor, the physical possession of which has
been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be referred herein after as Vastu Housing Finance
Corporation Limited. The Secured Assets will be sold on “Asis where is”, “As is whatis”, and “Whatever there is” basis through E-Auction. Itis hereby informed to
General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

«~ VASTU HOUSING FINANCE CORPORATION LTD

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
400015. Maharashtra. CIN No.: U65922MH2005PLC272501

SN | Account No. and Name of Date & Amount as per Descriptions of the property/Properties | Reserve Price, | E-Auction Date and Time,
borrower, co- borrower, | Demand Notice U/s 13(2) & Earnest Money | EMD Submission Last
Mortgagors Date of Physical Possession Deposit (InRs.)| Date, Inspection Date
1 LP0000000074595 Demand Notice Date Deed No 6000, Property UID No| Rs.400000/- | 30-06-2026 Timings 10:00
Amit .(Borrower), 10-Oct-24 & Amt 61247E00M1000RL0057A measuring 79.808]  Rs.40000/- AM to 12:00 PM,
Pinki (Co-Borrower), Rs. 417885 as on 09-Oct-24 | Sqmtr Situated at thilod, tehsil Tosham bhiwani 29-06-2026 up to 5:00 PM.,
+ Interest Cost etc. Haryana 127040 19-06-2026
& 13-Jun-25

Date : 15.06.2026
Place : Bhiwani

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street |1, Opp. Orient Club, Near Gujrat
College, Ellis Bridge, Anmedabad — 380 006 Guijrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813
6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net
2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.
3. Formore details about the property kindly contact to Authorized officer Mr. Raman Joshi Contact No. 7838293620

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Authorised officer
Vastu Housing Finance Corporation Ltd

aﬂ’m‘:ﬁm U

Bl Hesh|f o oSS

Union Benﬂk
of India

A Gowermrent of indy endariaking

Money Deposit are also mentioned hereunder:

Union Bank of India

Regional office, Muzaffarnagar, ASJ Grand Plaza
Mall, Bhopa Road, Muzaffarnagar-251001

E-Auction 30 days Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with Proviso to Rule 8 & 9 of Security Interest (Enforcement) Rule, 2002

MNotice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged /
charged to the Secured Creditor, the constructive possession of which has been taken by the Authorzed Officer of Union Bank of India, Regional office,
Muzaffarnagar the (secured creditor), will be sold on below mentioned dates “As is where Is", “As is what is" and "Whatever there is"on the date mentioned below,
for recovery of dues as mentioned hereunder to Union Bank of India from the below mentioned Borrower(s) & Guarantor(s). The Reserve Price and the Earnest

. ] punjab national bank

Branch: Balkeshwar,
Agra

..the name you can BANK upon |

Demand Notice Under Section 13(2) of SARFAESI Act.

Demand Notice Under Section 13{2) Of The Securitisation And Reconstruction Of Financial Assets
And Enforcement Of Security Interest Act 2002. (SARFAESI Act.)

All of you the under mentioned parties are hereby informed that the bank has iniliated proceedings against each of
you under the SARFAESI Act and the notice w/s 13(2)of the Act sent to each of you separately by registered ad posi
dated below inentioned date but the notice was returned un-servediundelivered. Hence each of you are hereby
called upon to take notice to pay jointly and severally the outstanding amount, as detailed balow, within 60 days from
the date of this publication falling which bank will proceed against the below mentioned properties u's 13(4) of the
said Act, Meedless o mention that this notice = addressed o you withoul prejudica to any other remedy available to
the bank. The borrowers/guaraniors In particular and: public in general is hereby cautioned not to deal with the
properly mentioned below and any dealing with these properlies will be subject o the charge of Punjab Mational
Bank for the amounts and intarest thameon.

The bormower'sfguarantor's f/mortgagor's attention is invited to provisions of sub-section (8) of section 13
of the Act in respect of time available to redeem the secured assets.

5 Name & Address of Description of Datecf| Amt. of

N Borrowers/Guarantors Property Motice |  notice ¥

1| Borrower- Mrs. Jyoli Gautam Wio Late | EQM of Residential Plot Situated at Plot No. 1EBG1U1, 1/2 (Part), 5 8.57.011.70
aha Dushyant Gautam {Legal Heir of Late | Khasra No. 2196, BolckB, Vake Chandra Nagar, Mauza Naraich, Tehsll| = ;é:mél 052005
Sha Dushyani Gautam S0 Sho Kailash | Efmadpur Distl. Agra, Area- 41.80 Sg. Mir, Owner: Mrs. Jyoli Gautam| 8 +inth. & Ofer
Chand Gautam), Co-Borrower and | Wio Late Shr Dushyant Gautam & Late Shri Dushyant Gautam Slo Shi| < Expenses
Mortgagor and Guardian on Behalf of f Kadash Chand Gautam, Bounded as: East- Plot Vikam Singh Yaday,
Minor Diaughter Wesl- Radha Kishan Public School, North- House Alay Kumar, South-

Rasta 40 Feat Wide

Dated : 10-06-2026

You all are advised (1) After expiny of 60 Days bank will proceed for possession a3 per Sec 13{4) of SARFAESI Act, (2] To pay the balance
culstanding amount interes!t and costs ebc, within 60 days from the date of nodice referred to above to avold further actlon under the SARFEAS
Sk (31 Pursuant to Section 13-{13) of the aforésaid Rules, vou ane bereby informed that the sale, fransfér, or amy olher Toem of Iransaction
mwvolving the aforemenboned mordgaged propery shall be in conlravention of te said Rubes under (he SARFAES] Acl

Authorised Officer

APPENDIX IV-A
SALE NOTICE for Sale
of Immovable Properties

PUBLIC NOTIGE

NOTICE i3 herehy given thal The below mendoned Authodsed Paraon & no longer affikaled & Authorisad
Parsanaf Kotak Secunfies Limiad

Autharised Trade E“'“'rz"mﬂiﬁaﬁ"“ Address of Authorised
Person Name Name Buthorisad Person Person
SHRI KRISHN COMPLER 1127
RAINI BALA | RAINI BALA | NSE-APO2SM5ESSS1 |  BENGALIMOHALLA AMBALA
CANTT DISTT AMBALA 133001

Fiaase nate that hove mention Authorsed Person (AP & rd longer associated with us Ary persan

frroalieth dealing with above mantion AP should diosa, al hair oan rsk, Kolak Secanties Lid. shali nal

e Eable for any such dasling In casse of any guersas far e fransections 1# date, Invesiors ane requestad

by o Kobak Securities Lid. within 15 days from (e dabe of theg notcation, lailing which i shal be
deemed that there exists no quenes agamnst the above menfioned AP

h‘_‘.tal{ Kodak Secunfies Limited, Reqgistared Offica: 27 BKC, C 27, G Block, Bandra Kugla

.. Complex, Bandrs {E); Mumba 400051, CIN; LBEA3IHT 'II'EIdP'_I:ﬂ-i-iIEJ Telephone

Mo +E‘P -HGEEWD Fax Ko; +22 Gr132430, Websile: waeakotak.com | waew kofaksacuriios. com

Correspandanca Address: Infinity [T Park, Bidg. Ko 21, Opp. Film City Road. & K Veidya Marg, Malad

Resorve Price |Date and Timal | |Easth, Mumbel 400097, Telephone No: 47856825 SEBI Regisiration Me: INZI0GZ00137 (Member of
R —— plg | Sttus of the|  Dues to be R““ﬁg :IP Lo n“tf:“dlﬁ'"“ WSE. BSE MSE. MCX & NCDEX) AMF] ARN 0158, PMS INPOCOD0OZSE, and Resasrch Anslyet
5. | Branch Nama Name & address of escription of the Immovable | o0 ccing Recoverad : oi Auction INHOODO00S8E NSDLICDSL IN-S-DB-620-2071, Compliance Offcar Detalls: Mr Hiren Th
No.| & Address Borrower & Guarantor property put for auction Physicall | from Borrower/ | EMD ﬂﬂiﬂﬂ! 10 min Call:(122 - 4285 8434, or Email: ks.complianca@kotak.com.
Constructive | Guarantor (Rs.) | Bid Increment “mﬂ!ii:ﬂ“

1 | Union Bank of India, | 1.The Berower's: Al that part and parce! of property belonging | Constructive| R 889 Lakhas | Rs. 2535000 | 14.07.2026 T
MUZAFFARNAGAR | 1a). Late Ms. Manju Wio Mukesh Kumar to Late Smt Manju Devi Wio Sh, Mukesh on 31.05.2026 Plus 10% of the batwaan pemmﬁqﬁmﬁﬂ r;ﬂ“mﬂ# ; w mroned Authoris ni o lorger affilk Ut
BRANCH,, Address: House No 102608 Deepak Palace Rampur 2 Roorkes Road Hur;‘:alll'iwgfr of the urﬂﬂiratr.‘. sihﬂgefq at interest and Reserve Price | 1200 FM to Anthorised | Yrade | Exchangs Regiaialion Nl Attt
Address at Muzaifamagar UP 251001 IN mohalla Rampuri north, Khasra no. 244m, charges mentioned above. . 05.00 PM Person Name| Name |Numbers of Authcrised Person | s AN v
MUZAFFAR NAGAR, | 1b). Sh. Mukash Kurnar Sia Sh. Ram Nivas Addrass: Houss No. | Fakba village Shahabuddinpur Pargana- d \H 2507 Anjara LE Garden GH 2 Sector
ANSAR ROAD, 106818 Rampuri 2 Rootkee. Rosd Neat Daspak Polace | 5908t Tehsi and DiticiMuzafarmagr- | s i e s IO et |16 Greter Noit PO Biarakh Dist
MUZAFFARNAGAR, | pMuratts I;:‘":: SE4001 ; i 251001 having area B3.60 Sqmir and Imvasiably, tha first bid of the propertylies will ba Reserve Price + ang Incrament, Parasher | Perashar | gSE . APDIDGT3011B85TE | Gautam Bucdha Magar Neida 201306

s el i bounded by  East-Plol of Tyagi, West- Boad TS ML IR LSRN N IO D DIVUO PRV IO 1S DYHCRER Plaase nobe that abowe menfion Sulbarzed Person (AP is mo longar associaled wilh ws: Ay parsan
UTTARPRADESH, | 2 The Guarantor/s : 2a). Sh. Vinod Sio Kabool Singh 4 ¥ag : -
251002 - The Guarantoris : Za). Sh. Vino Oolaing North-Road -21 feet: South- House of Ankush henoeloeth dealing with above mention AP should do so, al their oan sk, Kotak Secunties Lid. shall nal

Mob.: 9137106872

2 |Union Bank of India,
MUZAFFARNAGAR
BRAMCH, Address at
MUZAFFAR NAGAR,
ANSARI ROAD,
MUZAFFARNAGAR,
UTTARPRADESH,
251002

Mob.: 9137106872

Address; H No 1038/92 Rampuri Shahabuddinpur Road
MuzatfamagarUP 251001 IM

3. Estate of The Deceased Ms, Manju Wio Mukesh Kumar
Represented By:

Ja). Mr. Mukesh Kumar Sio 5h. Ram Nivas (Spousa)

Addrass: House Mo 1026/8 Deepak Palace Rampur 2 Roorkee
Road Muzafarmagar, UP 251001 IN

3b). Mr. Ankush Sio Sh. Mukesh Kumar (Son), Address: House
Mo, 10288 Rampur 2 Roorkes Road Near Deepak Palace
Muzatfamagar UP 251001

1. The Borrowaris

1a). Late Sh. Mukesh Kumar S/o Nakll Singh, Address; Gali Mo, 2
Parikarrrna Marg, Almaspur, Muzaffarnagar UP 251001 [W

2. The Guarantor!s

2a). Sh. Amit Dhiman Sfo Atar Singh Dhiman, Address: Gall N 5
Bachan Singh Colony, Muzaffamagar UF 251007 IN

3. Estate of the deceased Sh. Mukesh Kumar S/o Nakli Singh,
represented by:

Ja). Sh. Ashwanl Kumar S/o Late Mukesh Kumar (Son) And
Others,

Address 1 Gali Mo, 2 Parikarma Marg. Aimaspur Muzaffarnagar UP
251001 IN

Address 2 - Workshop no. B-158, al Transport Nagar Yojna (Vitage
Musiafabad) Bhopa Road Muzafflamagar ULP. 251001

Tyagi, owner name Late Smt Manju Davi Wio
Sh., Mukesh Kumar admeasuning 83,60 Sqmir
Bounded as:- On the Morth by- Road 21 feet
On the South by - House of Ankush Tyagi
Onthe Eastby-Piotoftyagl,  Onthe West
by- Road

All that part and parcel of commercial property
Workshop no. B-158, al Transport Magar
Yoina (Village Mustafabad) Bhopa Road
Muzaffarnagar having free hold and soulh
facing at ground fioor owned by Mr. Mukesh
Kumar Sio MNakii Singh  Area of Property:
180 Sqmtr Boundaries: Morth- Commercial
propery  no. B-158, South- Commercial
pragerty of Gurbachan Singh East-CC Lane
24 ft wide, Wast- Commercial Property of
others

| Gonstructive

Invariably, the first bid of the propertyfies will be Regarve Price + ong Incramend,

Thiss asmspairt wil

Re. 16.63 Lakh as | Rs. 45.27,000/- 14.07.2026
on 31.05.2026 Plus 108 of the beétwaan
interest and Reserve Price 12.00 PM fo
charges mentioned above. | 05.00 PM
Rs. 45,270/

I o iha minmasm bEd amount to padicipata in bidding process

3 |Union Bank of India,
Husainpur Bopara
Branch, Vill & Post

Husainpur Bopara
Muzaffarnagar UP-

251203
Mob.: 8928625752

1.The Borrower's

1a). Mr. Vipin Kumar Sfo Mr Saleti Singh, Address: \Vill Nara Post
Mansurpur, Muzaltarnagar P 251203 IN

1b). Mr. Randhawa S/o Mr. Om Prakash, Address: Vi- Nass, Post-
Mansurpur, Muzaltarnagar Littar Pradesh-251203 [N

2.The Guarantor/s

2a). Ms. Vibha Rani Dio Sh. Saleti Singh, Address: Mear
Vishvakarma Inter Caollage Vill- Nara, Post Mansurpur, Muzaffamagar
JP-251203

2b). Ms, Neetu Dio Sh. Saleti Singh, Address: Near Vistvakarma
Inter CoBega Vill- Nara, Post- Mansurpur, Muzaffamagar, UIP-251203

&l (hat part and pascal of residential House
Sifuated at Vilage Mara Post Mansurpur,
Muzaffarnagar, Utlar Pradesh Area: 112.36
Sgm Boundaries: East- property of Mr
Sitaram Hardeva, Wesl- Rasta 10 I wide,
Morth- Hasta 10 i wide, South- Houss of Mr.

Bhagwat

Constructive

Invariably, the first bid of the properiyles will be Raserve Prics + one Incremend.

Thi= amaunt wil

Rs. 14.81 Lakhas | Rs. 2015000/ | 14.07.2026
on 31.05.2026 Plus 10%: of the between
interest and Rezarve Price 12.00 PM to
charges mentioned above. | 05.00 PM
Rs. 20, 15|:I|'-

I [»2 thve mindmum bid amaunt 1o paricipate in Mdding process

4 |Union Bank of India,
Madhopur Branch,
Vill Madhopur Post
Nanauta Distt
Saharanpur UP -
247452

Mob.: 9137546200

5 |UNION BANK OF
INDIA, DECBAND
BRANCH, STATION
ROAD DEOBAND
DISTT SAHARANPUR
UP-247554

Mob.: 9137537290

For detailed terms and condition of the sale, pieasa refer to the link provided In https://baanknet.com in only. Further Bidder for Registration and Login and Bidding Rules visit

1.THE BORROWERS

1.a) Mr. Abhishek Saini and Shekhar Saini S/o Mahaveer Singh
(Borrower) Address: Mohalla Saravgyan Anmol Vihar colony,
Mittargarh Road  Manauta Tehsil Rampur Maniharan, District-
Saharanpur{U P)-247452

2, THE GUARANTORS

2.a) Mr. Joney Kumar Sio Rajveer (Guarantor), Addréss: Mohalla
Afganan Post- Nanaula, Tehsil Rampur Maniharan, District-
Saharanpur (U.P.)- 247452

2.b) Mr. Vipin Kumar S/o Ompal Singh (Guarantor), Address:
Anmol Vihar colony, Mittargarh Road MNanauta Tehsil Rarmpur
hianlharan Digtrict- Eaharmpur-lu Pl-247452

e

1 The Borrowear/s

1a). Mis Sona Eit Udyog Address: Kishanpura, Saharanpur UP
247554 1IN

1b). Sh. Azad Singh Slo Sh, Ramphal Singh Address: Babupur
Deoband Distt Saharanpur 247554

1c). Sh. Veer Gingh Slo Sh. Pawan Singh Address: Babupur
Deoband Distt Saharanur UP 247554

1d). Smt Joginder Kaur Wio Sh. Anoop Lal Chhabra Addrass:
Mohalla Kailazshpuram Deoband Saharanpur UP

1e). 5h. Rajender Chabra Slo Anoop Lal Address: Mohalla
Kailashpuram Deoband Saharanpur Up 247554

2. The Guarantors

2a.) Rampal Singh S/e Roopram Address: \illage Babupur
Decband Saharanpur UP 247554 IN

All that parl and parcel of Residential property
situaled at part of Khasra No. 1618 Mohalia
Saravqyan, Anmaol Vihar colony, Nanauta Pait
Awnwal Ander Hadood Kasba Manauta: Mear
Shn Ram Knshan Girls Infer College & Shiv
Chowk, Deoband-Gangoh Road Tehsll
Rampur Mamsharan, Distncl- Saharanpur
(U P 247452 Asea of the property= 170,35
3. Mir. Boundaries as:- East by = Home
Bharat Chawla, West by - 18 featwide Road,
North by -Propenty of Cther parson ~ Soulh
byy:- Makan seller

El-'IG of residential hnusa gasl facing
measuring area 174.00 5q Mirs situsted inthe
abadi of vill Babupur, Pargana and Tehsil
Deoband Dislt Saharanpur, The combined
boundary of the property is East- Road
Wesil- House of Mukir-and Rakam Singh,
Morth- House of Mihu Teli, South-House of
Souraj Singh

Constructive

Imvasiably, the first bid of the properiylies will be Reserve Price + ane Incremend,

Thiss amegunt wil

Constructive

Rs.7.39 Lakhas | Rs 2398000 | 14.07.2026
on 31.05.2026 Plus 10% of the betwoen
interest and Reserve Price | 12.00 PMto
charges mentioned above, 05.00 PM
Rs. 23,080/- ~

I ba tho manamum bid amawunt (o padicipate in biddng pracess

Invariably, the first bid of the propertylies will be Reserve Prica + one Incramend,

This ameaount will ke the mindmum bid amount to participate in bidding process

Rs.16.52 Lakhas = Rs, 26,68, l]l]l'.'.f 14. IZII'||r 2026
on 31.05.2026 Plus mgq, of the between
interast and Reserve Price 12.00 PM ko
charges mentioned above,  05.00 PM
Rs. 26,680

Date & Time of E-Auction: 14.07.2026 at 12:00 Noon to 05:00 PM

Last date of Submission of bid: On or before the commencement of e-Auction

https://ibaanknet.com only.

NOTE: Bidder are advised to regisier and validate KYC on the website/ portal at least 2-3 days prior to auction date and EMD may be deposited 2 days before the date of auction to avoid

any inconvenience.

Date: 14.06.2026

Place : Muzaffarnagar

Authorised Officer, Union Bank of India

"IMPORTANT™

Whilst care is taken prior to acceptance of advertising
copy, it Is not possible to verifty its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

whatsoever.
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Bie Eable for any such dealing In case of ary guanas far the ranssctana 10 dase, Invesions ane requested
fo-inform Kedak Securities Lid: within 15 deys from the date of the nofification, faling which it shaf be
deemed that there exisls no quesies against the abova menfoned AR,

Ealmtalg Kutak Secunfies Limited. Registarad Offics; 27 BXC, C
vaps ceorees Compitas, Bands (E], Mumba $00051, CIN LHEEEIHHWHHP*..EHHIE-L Telephene
Mo, 22 43360000, Fax ko +22 67133430, Websits: wwa'kedak.com | wwa kniaksecurilias. com.
Comespondance Address: Infinity [T Park, Bidg. Mo 21, Opp. Film Cily Road, & K Veides Marg, Malad
1Easly, Mumbas 4000497, Talaphors Mo: 42856825 SER| Registration Mo INZODOZ00137 {Membes of
MSE, BSE. MSE, MCX & NCDEX), AMFI ARM 0164, PMS INBICON00Z58, ard Research Analyst
INHOOMOOSEE, NSOLICDSL: INGN-DP-E20 2021, Compliance Officer Datzls: Mr, Hren Thakkar, Cal
032 - 4285 8484, ar Emall; ks.compliencai@ikotak.com,

27, G Bleck, Bardra Kirla

SME(G SMFG INDIA CREDIT COMPANY LIMITED

I Credin - Corporate Offece: 10%h Floor, Offca No. 109,102 & 103, 2 North Avenue,
= Maker Maxity, Bandra Kurla Comglex, Bandra (E), Mumbai - $00051.

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sake Mofice of 30 days for Sale of Immovable Asseds) under the: Sacuritisation and
Reconsinestion of Fagncia s sels arsd EI‘IIEI'I:J‘.IH‘I'EI'II.I'.'IrEEI.':I.?il}'II'IIE'-BElHSI. 00 mapd with proswiso
ta ruta 3and 9 of the Sacunty inbaras! | Enforcamant) Rubas, 2002
Molice s herehhluerlmhe pubdc in genesal and in paricuiar i the Bomewe s end Suaranions)
that he below described immovable propedes margagedichamged o the Secured Creiar, fhe
physcal pessassion of which hag been {aken by the Authorsed Officer of SMEG India Credi
Company Limiled /Setwed Cradbar, will ba zald on “As i5 where 8", "As is what is”, and
“Whatewer thers is" on 21-07-2026 &t 11:00 &m b0 :00 gm {with urmited edensions of 5 minat
each), far recovery R, 38,81,908)- (Rupees THIRTY-EIGHT LAKH EIGHTY-ONE THOUSAND
MINE HUNDRED EIGHT QOMLY} a5 oni 03.12. 2024 and furlbar inlenast and olbar axpanses theoeon
bl the dabe of realization, dus to SMFG Inda Credit Comgany Limiled (Secured Creditor from the
Barrowers and Guarantons) namely (1) YIKAS MADDESHIYA, (2] SAVITA, (3] W5 LAKSHMI
SWEET HOUSE,
The reserve price will b= Rs. 56,60 000/- {(Rupeas Fifty-Six Lakh Siaty Thousand Only) and the
Earnast Money Deposit (EMD) wil be RBs, 5,66,000)- (Rupees Flve Lakh Slxty-3ix Thousand
Onily]. The lastdateof EME deposilis 20072026,

_ DESCRIPTION OF IMMOVABLE PROPERTY: ,
I:'.-.TIE"-ETTFE F‘n:uperll,- —La¥shml .':'n'.lEFI Hol=a an-:*.-vur"h Itz Pmrﬂﬁr.r M ".-'Msh r.15-:ldhe5|g.-.'-|

&4 Thet P And Parcal of Property Bearing Shop Mo 25 (Ground Flooe) Located in Mouza-
Buddha Vihar Readenlisf Schame Parl-d, Shapping Complex, Tehsl-Sadarn Chatnel-Garakhpar
Hewving Carpat Area-23 125 Sq; Mirs. Measurement of The Shop: East; 5.00 Mater, West 585
Meders. Morth: 5.95 Matar, Bauthe 3.30 Maler, Boundanas: -ags| By- Shoo Mo, 24, Wes By- Road,
MNorth By- Road, Sedth By- Sw Drain

For datalled ferms and condibons of the sale, please refer fo the link provided in SMFG India Credif
Compary Limitad fSecurad Crediloes wabsile i e www.smigindiacredit.com.

Note: - List of Encumbrance: in s4aid casa Sec 138 of Megolisble Inslrument Act 1881 has baen
Mgl on dated 12032025 a8 Japur Coun case no SET402025 andis In he stage of Bailable Warrant,

New Delhi

Date; 13/06/2028 Edi- Authorized Officer
Place: GORAKHPUR (UP) SMFG India Crodit Company Limited
v/

FORM A

PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolufion Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/S SUPER PROPERTY MAINTENANCE PRIVATE LIMITED

RELEVANT PARTICULARS
1 |Mems of conporaie debior {Super Property Maintenance Private Limited
& |Date ofincomporabion of corporate 107051997
dabilor I
3 [Authorty under which corporate IROC Delhi
geblor is incorporated { registered |
4 |Comporate entity Mo, | Limibad (L5 DLISSTPTCORT 13

Liabiity Meniification Mo of corparzte |

deblor |

5 |Address of the registered office and | Registered Address: Plot No. 1, Local
principal office ( any) of corporate [ Shopping Cantre, Sharda Miketan, Pilampura,
gebrtor (heaw Dethl -110034, Delhi, Indla

§ [Insolvency commencement datein - 12062026
respect of corporaie debifor

7 |Estimated dale of chosure of 108,12 X026

Insolvancy resokuiban process
8 |Mama and registralion aumber of the

{'alue Plus inselvency Resolution Professionals

insolvancy professional acling as [P} Lid,
inierim resolubon prafessaonal |IP Reg. No.:
{IBEIIPE-DI0ZNPA-22024-25/ 50089
| Detalls of Authorlzed Signatory:
|Mr, Viekas Kumar Garg
9. [Address and e-mail of the interim {Address: 1-B, 117, Lalita Park, Laxmi Nagar
tesalution professional, as registered | East Dethi-110032

wilh the Board
10, |Addre=s and e-mail iz ba used for
comaspondenca with 1ha mbanm

| E-mail ID: valueplusipdiagmail com

| Address: 1-8, 1/17, Lalita Park, Laxmi Negar,
{East Deihi-1100492

resoluticen professional | Ermail 1D
{supemrooarymaintenanca cip 1A Tomail com
M. |Last date for submissaan of claims [ 26.06.2026
12 [Classes of cradiors, if any, undar [NA
clausa (b &of sub-section (6A] of
seclion 21, ascartained by the intarm
resulion prolessional |
13 |Nemes of Insalvency |HA
Prafaszionals entdied o act
&3 Autharised Mepresantafive of
creditars in a class | Thres names far
gch Chags)
14, |a. Relevant Forms and {a. 'Web fink:
b. Delaits of aulhorized | hnpsih o inhsmeid ownioais
representatives are E:'|.'|'-|.I|i,-'.||;-||?' at_ ‘h i @L

Notice i% henaby given that the National Cﬂn'parw Law Tribunal has ordered the commencemant
of & corporate inscivency resalulion process of WS SUPER PROPERTY MAINTENANCE
PRIVATE LIMITED on 12.06.2026,
The crediors of MIS SUPER PROPERTY MAINTENANCE PRIVATE LIMITED are hessby
caled upon o submil ther claims with protd on o balors 26.06,202% 1o the inlesm resolulion
professional at the sddress menBoned agairstentry No, 10,
The fmancial creditors shak-submit thair cleens with proof by elecironic means only, All olher
creditors may submit the ciaims with proofin persoa, by past or by electroni means,
A financial craditorbelonging o a class, s listed against theandry Mo 1 2, shall indicata s choica
of sutharised rapresentative froen amang the ivea inschency professionats listed against anry
Moo actassuthorsed represeniative of the clags {aoecify casshinFomn-Ch
Submission of false ormisleadng proods of claim shall attract penalbes
Sdr-
Vekas Humar Garg
Diractor & Authorized Signatory
Valug Plus Insolvency Resolution Professionals (P) Lid.
acting as Interim Resolutlon Professional
Reg No.: IBBUIPE-01 0XIPA-2/2024-25 50089
7 AFA Yalid Upto: 30.08,2026
Address: 1-8, 1/17, Lalita Park, Laxmi Nagar, Easi Delhi-110042
Ph No: 9955148006, 9910204432

Date: 15.06.2026 Email: superpropartymaintenance.cirp1 2igmail.com
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OFFER OPENING PUBLIC ANNOUCMENT TO THE SHAREHOLDERS OF

SHARP INDIA LIMITED

(“SHARP"/ “SIL"/ "TARGET COMPANY"/ “TC") (Corporate |dentification No. L36759MH1985PLC036739)
Registered Office: Gal No 686/4 Tal Shirur Koregaon Bhima, Pune, Maharashira — 412216
Phone No.: +91-2137 670000/01; Email id; secretariali@sil.sharp-world.com; Website: www.sharpindialimited.com

12" Juna, 2026,

£

completed on 08" June, 2026,

inconporated inthe LOF

Announcerment,

8
9. Schedule of Activities:

This Advertisernent is being issued by Mawigan! Corporate Advisors Limited, on behall of Smart Sarvices Private Limited
(hereinafter referred o as the "Acquirer”) pursuant fo regulation 18(7) of the Securities and Exchange Board of India
(Substantial Acquisition of Shares and Takeovers) Regulations, 2011, as amended (*SEBI (SAST) Regulations”) in respect
of Opan Offer ("Ofer”) for the acquisition up to 64,86,000 Equity Shares of Bs. 10/~ each representing 25.00% of the total
equity and voting share capital of the Target Company. The Detailed Public Statement ("DP8") pursuant fo the Public
Announcement {"PA") made by the Acguirer have appeared in Financial Express - English Dally (all editions); Jansatta - Hindi
fﬁmh,r[allcd itions); Navshakti - Marathi Daily (Mumbai edition); Loksatta—Marathi Daily (Pune edition) on 21° April, 2026
The Ofter Price is Rs. 10,00/~ (Rupees Ten Only) per equity share payable in cash (“Ofter Price”)
E. Committée of Independent Directors (“I0C™) of the Target Company &re of the opinion that the Offer Price of Rs, 10.040/-
{Rupees Ten Onky) oftered by the Acquirer is in accordance with the relevant reguiations prescribed in the Takeover Code
and prima facie appear to be justified. The recommendation of IDC was published In the aforamentioned newspapers an

There has been no competitive bid to this Offer.
The completion of dispatch of The Letter of Offer ("LOF') to all the Public Shareholders of Targel Company was

5. Please note that 2 copy of the LOF i5 &lso avadable on the website of Securties and Exchange Board of India (SEBI),
www sehi,gov in and also on the website of Manager to the Offer, www navigantcorp.com and sharaholders can aiso
apply on plain paper as per below details:

Eligible Person(s) may participate in the Offer by approaching their respective Broker/Selling Broker and tender Shares in
the Open Offer as per ihe procedure along with other details.

6. Interms of Regulation 16(1) of the SEBI (SAST) Regulations, the Draft Latter of Offer had been submitted 1o SEBI on 287
April, 2026. Wa have received the final abservations in terms of Regulation 16(4) of the SEBI (SAST) Requiations from
SEBI vide its Letter Wo. HO/49/1211(54)2026-CFD-RAC-DCR2/111 2668/2026 dated May 29, 20026 in which have been

7. Anyother material changes from the date of PA:

(@) The Acquirer acquired 1,94,58,000 Equity Shares of the Target Company on June 02, 2026 in accordance with
Regulation 22(2) of the SEBI (SAST) Regulations, 2011, The details of such acquisition and the resultant change in
sharehoiding of the Acquirer have already been disclosed in the Letter of Otfer,

(b} Pursuantto Regulation 24{1) of the SEBI (SAST) Requiations, 201 1 and after raceipt of commants from SEBI on the Draft
Letter of Offer, the Acquirer caused the appointment of My, Anant Baghute (DIN: 05151574) as Additional (Managing)
Director, Mr. Sandeep Deshmukh (DIN: 067 75847) as Additional (Non-Executive, Non-Independeant) Director, Mr. Salil
Halve [DIN: 10715453) as Addiional {Mon-Execufive, Non-Independent) Direcior, Wr. Yashavani Avaiade (DIiN:
11696640) as Additional (Non-Executive, Independant) Disgctor, Mr. Sanjeay Mahajan (DIN: 02683592) as Additional
{Non-Executive, Independant} Director and Ms. Bhakfi Hosalkar (DIN: 07445839) as Additional {Non-Execufiva,
Independent) Director on the Board of Directars of the Target Company with effect from June 05, 2026. Conseguent
thareto, cartain ersiwhila directors of the Target Company resigned from the Board of Dirdctors of the Target Company
The requisite disclosures in relation thereto have been made to the Stock Exchanges.
oave as disclosed above, there have been no matenal changes in relation to the Offer since the date of the Pubfic

. Az ondate, no statutory approvals are required in relation to this Offer.
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Activity Original Date | Original Day [Revised Date| Revised Day
Public Announcerment | 14042026 | Tuesday | 14042026 | Tuesday
Publication of Detailed Public Statement in NEWSPAPETS 21.04 2026 Tuesday 21 042025 Tuesday
submission of Detailed Public Statement to BSE, Target 21.04.2026 | Tuesday 21.04 2026 Tuesday
Compamy & SEBI . |
Last date of fMling draft letter of offer with SEBI | 26.04.2026 | Tuesday | 28.04.2026 | Tuesday
Last date for 2 Competing offer | 13.05.2026 | Wednesday | 13.05.2026 | Wednesday
Recaipt of comments from SEB| on draft lettar of offer | 20.05.2026 | Wednesday | 29.05.2026 Friday
Identified date™ | 22.05.2026 Friday 02.06.2026 | Teesday
Date by which letter of offer be dispatched to the shareholders | 01.06.2026 |  Monday | 09.06.2026 | Tuesday
Last date for revising the Offer Price | 04.06.2026 | Thursday | 12.06.2026 |  Friday .
Comments from Commuttee of Independent Directors of Target | 04.06.2026 | Thursday | 12.06.2026 Friday
Company |
Advertisement of Schedyle of activities for open offer, status | 05.06.202% Friday 15.06. 2026 Monday
of statutory and other approvals in newspapers and sending to
SEBI, Stock Exchange and Target Company :
Date of Opening of the Offer | 08.06.2026 | Monday | 16.06.2026 | Tuesday |
Diate of Closure of the Otfer | 19 06.2026 | Friday 30.06.2026 | Tuesday |
F’ust Ofter ﬁ.d'.'t:rlzaﬁment o 1 JEII}EEEIEE __Monday | 07 CI? EI]?E __ luesday |
F‘e.y‘nent of -:nnsln.tE*.J.tcnn tor the acquired shares | 06.07 2026 | Maonday __"-'-1 07. EI]?E ____T_J_I::_u:ﬂ&'!." |
Final report from Merchant Banker | 13.07.2096 Plonday 21,07 2026 | T gsday

vV

*|dentified Date is only for the purpose of detarmining the names of the sharaholders as on such data to whom the Later ﬂf
Offer would be senl. All owners (registered or unregisterad) of equity shares of the Targel Comipany (except the Acquirer and
Sefler / Promuoter) are eligibie to participate in the Offer any time before the closure of the Offer,

Al other terms and conditions remain unchanged, Capitalized terms used in this announcement, but not defined, shall have the
sama meaning assigned to them in the PA, DPS and LOF

ISSUED BY MANAGER TO THE OFFER FOR AND ON BEHALF OF THE ACQUIRER

NAVIGANT CORPORATE ADVISDRS LIMITED

204, Meadows, Sahar Plaza Complax, . B Nagar, Andher Kurla Road, Andher East. Mumbal - 400059,
TelNo. +91 2241204837 /4973 507a

Email id: naviganti@aaviganicom.com

Slavigant

Website: waw.navigantcorp, com
SEBI Registration No: INMOOOD12243
Contact person; Mr. Sarthak Vijlani

Place: Mumbai
Date: June 12, 2026
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